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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 5th August, 2025

S.0. 3605(E).— In exercise of the powers conferred by clause (37A) of Section 2 of the Railways
Act, 1989 the Central Government hereby notifies "Construction of Road Over Bridge in lieu of Level
Crossing No.16 at Km. 15/20-22 between Nidamanuru and Uppaluru stations" as a Special Railway Project
for acquisition of land in the State of Andhra Pradesh in the District of Krishna for providing National
Infrastructure for a public purpose with effect from the date of publication of this notification in the
Official Gazette.

[F. No. RSP/Gazette /37A/LC16/BZA-VSKP/BZA]
MANOJ KUMAR, Chief Engineer/RSP

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi- 110064
and Published by the Controller of Publications, Delhi-110054. SARVESHKUMAR .,

SRIVASTAVA et




		2025-08-06T23:35:27+0530
	SARVESH KUMAR SRIVASTAVA




